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ERRATA

In the English translation of the Dr. Babasaheb Ambedkar
Technological University Act, 2014 (Mah. XXIX of 2014), published in the
Maharashtra Government Gazette, Extraordinary No. 64, Extraordinary
Part VIII, dated the 27th June 2014, at pages 1-55,—

1. on page 19,—
in line 22, for “Regiter” read “Registrar”;.
2. on page 37,—
in line 51, for “of” read “or”;
3. on page 39,—
in line 46, for “to help to solve” read “to help them to solve”;
4. on page 49,—

in line 34, for “not-” read “non-”.
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